N D N T D R R A e T O L R A D L R S S

FORM A
PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

“BASE CORPORATION LIMITED”

RELEVANT PARTICULARS

Name of corporate debtor

BASE CORPORATION LIMITED

Date of incorporation of corporate debtor

12/08/1987

Authority under which corporate debtor
is incorporated / registered

Registrar (JfC()mpElnies, Bangalore

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

CIN: U30007KA1987PLC023168

(92 ]

Address of the registered office and
principal office (if any) of corporate
debtor

Regd. Office- FLAT NO. S2,2ND FLOOR, NO.13 LOHAN'S
REGENT, SUNDERMURTHY ROAD, COX
TOWN BANGALORE-560005 n
Plant 1- #42-632, ANEGOLLU, VILL. DENKANIKOTTAI
TALUK, KRISHNAGIRI, TAMIL NADU, 635115
Plant 2- (BCL-UNIT I1, 111, 1V), VILLAGE NAGALI, P.O.

ONCHGHAT, SOLAN, HIMACHAL PRADESH
173214

Insolvency commencement date in
respect of corporate debtor

02/08/2019
(Order received on 05/09/2019)

Estimated date of closure of insolvency
resolution process

29/01/2020

'
Y CRUUTII R

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Aashish Gupta
Reg No: IBBI/IPA-001/IP-P00687/2017-18/11164

Address and e-mail of the interim

resolution professional, as registered with
the Board

1/4852, Gali No 10, Balbir Nagar Extn, Shahdara, New
Delhi - 110032

Email: aashich caturedifimaiio o
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10.

Address and e-mail to be used for
correspondence  with  the interim
resolution professional

Address: ¢/o TRC Corporate Consulting Private Limited, |

359 Udyog Vihar, Phase -1, Gurgaon - 122016, Haryana
Mail: cirp.hasefo ot eam |

11.
12.

Last date for submission of claims

19/09/2019 (Order received on 05/09/2019)

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,

ascertained by the interim resolution
professional

Not Applicable

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

14,

(a) Relevant Forms and
(b) Details of

representatives

authorized

arc available at:

a) Weblink: bitp,//ininpo. iy b goe

b) details of Authorized Represe.ntativ'es: Not
Applicable
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Notice is her i i

ofa corporatibi}r,]gcl;‘l,j:ntchat the Na.monal Company Law Tribunal has ordered the commen

(Order received by I y resolution process of the Base Corporation Limited on 02/08cement
y Interim Resolution Professional on 05/09/2019) 2019

The credi : .
proofonlt;:SbZEoBrZsigC%rpOranon lel'ted, are hereby called upon to submit their claims with

s /09/2019 to the interim resolution professional at the address mentioned
against entry No. 10,

ghcf Cglglzlgnar::{;ze ?meltmd in their specified Forms B, C, D, E and F in the terms of Regulation 7,
f<;r lCor orate P of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
Bl P Person) Regulations, 2016 by the Operational Creditor (except Workmen and

mployees), Financial Creditor, Workmen or Employees, Authorised Representatives of
Worl.(men and Employees and Creditors (other than Financial Creditors and Operational
Credltprs), respectively. The above mentioned forms can be downloaded from the website
www.ibbi.gov.in of Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate persons) Regulations 2016.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12 (Not Applicable), shall
indicate its choice of authorized representative from among the three insolvency professionals
listed against entry No.13(Not Applicable) to act as authorized representative of the class in Form

CA.

Submission of false or misleading proofs of claim shall attract penalties.

N

Aashish Gupta

Date: 06/09/2019
gyolution Professional)

Place: New Delhi
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